| } IN THE CENTRAL ADMINISTRATIVE FRIBUNAL
- PRINGC.IP AL BENCH

C.A, No, 995/89
New Delhi, dated the 3th Narch, 1994

Hon'tk Sh, N.V.Krishnan, Vice Ghairman (.- 4)
Hon'ble Mr. 3.5, Hegde, Mempe r(J)

Mrs.Kiran Wadhwa
Resident of 5—1/27
Lajpat ngar- iy
New Delhi-110024

' . .. Applicant
{None for the eeplicant)

Versys

1, Delhi Administration, through
Director of “ducaticn, Gld,S3e2ctt,.,
Delhi,

2, Foint Direc tor (Almn),
Dte.of f*uc ation, 01d, Sec tte, 21lhi,

3. Union of India, through
Secretary ,

Ministry of Human Bespurce Develcpment,
(Deptt.of ~zultu*e) Dhrstrl Shawan,

... DBesgpondents,

r !
- OREB(ORAL)

‘ ' (Hon'ble Sh, N.V.Krishnzn, Vice Chairman{i))
Applicant has filed this O.le for & direction

:

|

e '

i to the respecnaents toc create one S.G.Post in the sczle of

)

3 s 840-1200(193:\9-Ievised) in respect of Keegper Curator and fix

| _ the pay of the gpplicant in the sald scale, with

retrospective effect. Applicant has produced Ann-l
lettor datad .9.8,.0988 of the Die,of uJuc =tion, Pelhi «dmn.

addre ssed +to the Ministry of Humen Resources & [Rvelopment

b 4 o~ a1 o ‘\T._A 1 \
Shastri Bhawan, New Delnhi g :mg for communic ation of




-

oo D | - %/

0f necessary sanction for introducing the selection grade

)

for non feaching posts in 'Gmup‘G and D'

2.. In‘the reply filed by the responcents, it is

stated that one  selection grade post of Keepe r Curator
has been cre ated wee.f. 18,76 in the pay scalé of

is 775+ 1C00-PC was held an;i applicant wa:s appointed by

fhe order dated 10.5,90(Ann.R-II) she has been given

selection grade w.e.f. 1.8.1984.

3. The applicant, howewer, contends that selection

grade be given from the earlier date.

4, We notlce from the Ann .5 zepmsentatlon
dated 22,2. 1989 addxe ssed to the Jt. DlreCtOI‘ of

L ot
Education(Adm ) Old bect’c., Blhi vw:z-in she stated
that she became eligible for grant of selection grace

wee of. 1,8,1984 and the same be given to her from that

date.

5. Therefore, no grievance survives. The avpplicantion

. o,
now : b

has/become infructuous and, dimissed accordingly.

@79.;@‘4

(BeSe Hegde{ ‘ (N.V.Krishaan)
Me mbe r(J) ‘Vice Chairman(A)
sk \




